
 

 

List of Latest  
updates on 
SCC OnLine® 
Web Edition. 

November 4 

2025 

With an ever expanding database and documents added 
everyday, SCC Online® users get a comprehensive research 
experience for legal content from India and many other nations. 

Supreme Court, 
High Courts, 
Tribunals and 
Statutes 

Download SCC Online App  

 
 

  

https://www.scconline.com/
https://play.google.com/store/apps/details?id=com.scconline
https://play.google.com/store/apps/details?id=com.scconline
https://apps.apple.com/in/app/scc-online/id1324544648
https://apps.apple.com/in/app/scc-online/id1324544648
https://www.scconline.com/�
https://play.google.com/store/apps/details?id=com.scconline�
https://play.google.com/store/apps/details?id=com.scconline�
https://apps.apple.com/in/app/scc-online/id1324544648�
https://apps.apple.com/in/app/scc-online/id1324544648�


 - 2 - 

© EBC Publishing Pvt Ltd 

Table of Contents 

Supreme Court 

High Courts 

• Allahabad High Court 

• Andhra Pradesh High Court 

• Bombay High Court 

• Calcutta High Court 

• Chhattisgarh High Court 

• Delhi High Court 

• Gauhati High Court 

• Gujarat High Court 

• Himachal Pradesh High Court 

• Jammu and Kashmir High Court 

• Karnataka High Court 

• Kerala High Court 

• Madras High Court 

• Manipur High Court 

• Meghalaya High Court 

• Madhya Pradesh High Court 

• Sindh High Court 

• Patna High Court 

• Punjab and Haryana High Court 



 - 3 - 

© EBC Publishing Pvt Ltd 

• Rajasthan High Court 

• Telangana High Court 

• Uttaranchal High Court 

Tribunals 

• Customs Excise and Service Tax Appellate Tribunal 

• Income Tax Appellate Tribunal 

• National Company Law Tribunal 

• National Company Law Appellate Tribunal 

Statutory 

• Central Rules 

• Central Notifications 

• State Acts 

• State Rules 

• State Notifications 

  
 
 
 
 
 
 
 
 
 
 
 
 
 



 - 4 - 

© EBC Publishing Pvt Ltd 

Supreme Court 
Abhijeet Infrastructure Ltd. v. SBI, (Dr D.Y. Chandrachud, C.J. and Manoj Misra and Satish Chandra 
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CTT v. Prakash Coal Supplier, (J.B. Pardiwala and Sandeep Mehta, JJ.), 2025 SCC OnLine SC 2313 
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Ashok v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 7000 
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Dharmendra Singh Sengar v. State of U.P., (Siddharth and Ram Manohar Narayan Mishra, JJ.), 2025 
SCC OnLine All 6966 
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Harsh v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 6961 
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Jasoda v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 6992 
Jitendra v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 6955 
Kallu v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 7002 
Kamal Kant Gautam v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 6979 
Kamlesh v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 6978 
Karan Singh Yadav v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 6988 
Karan v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 6976 
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OnLine All 7007 
Rahimuddin v. Union of India, (Ajit Kumar and Swarupama Chaturvedi, JJ.), 2025 SCC OnLine All 
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Salman v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 6986 
Sameer Ali v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 7010 
Sandeep v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 6956 
Sanjay Kumar v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 6957 
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Sauraj v. State of U.P., (Siddhartha Varma and Ram Manohar Narayan Mishra, JJ.), 2025 SCC 
OnLine All 7004 

Shahrookh v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 7013 
Sonu v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 6993 
Sudhir v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 7015 
Suresh v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 6968 
Swati Chaubey v. State of U.P., (Siddhartha Varma and Ram Manohar Narayan Mishra, JJ.), 2025 

SCC OnLine All 7006 
Tasim v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 6994 
Vaibhav v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 6990 
Vijay Kumar Gupta v. State of U.P., (Brij Raj Singh, J.), 2025 SCC OnLine All 6965 
Vijay v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 6974 
Vikas Rai v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 6980 
Vikram v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 6958 
Vipul Jain v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 6953 
Vishal Chauhan v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 6972 
Zeeshan v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7001 

  
Andhra Pradesh High Court 

A.P. (P) Engineering Colleges v. State of A.P., (BKM, J.), 2022 SCC OnLine AP 3595 
A.P. (P) Engineering Colleges v. State of A.P., (Venkateswarlu Nimmagadda, J.), 2023 SCC 

OnLine AP 4569 
A.P. (P) Engineering Colleges v. State of A.P., (Venkateswarlu Nimmagadda, J.), 2023 SCC 

OnLine AP 4568 
A.P. (P) Engineering Colleges v. State of A.P., (Venkateswarlu Nimmagadda, J.), 2023 SCC 

OnLine AP 4567 
Chennareddy v. Kuruguntla Venkata Krishna Reddy, (Venuthurumalli Gopala Krishna Rao, J.), 

2025 SCC OnLine AP 3735 
Cherukula Dhana Lakshmi v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine 

AP 3738 
Chillapalli Nagaraju v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 

3734 
K. Vijayalakshmi v. State of A.P., (Venkateswarlu Nimmagadda, J.), 2023 SCC OnLine AP 4570 
Korra Satti Babu v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3733 
M.V. Ashok Kumar Reddy v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 3737 
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3732 
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JJ.), 2025 SCC OnLine AP 3740 
T Bala Siddaiah v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 3736 
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Akshara Tanhaji More v. State of Maharashtra, (Ajit B. Kadethankar, J.), 2025 SCC OnLine Bom 
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State Acts 

Mumbai Municipal Corporation, the Maharashtra Municipal Corporations and the Maharashtra 
Municipal Councils, Nagar Panchayats and Industrial Townships (Amendment) Ordinance, 2018 
[Preamble] 

Mumbai Municipal Corporation, the Maharashtra Municipal Corporations and the Maharashtra 
Municipal Councils, Nagar Panchayats and Industrial Townships (Amendment) Ordinance, 2018 
[Section 1. Short title and commencement] 

Mumbai Municipal Corporation, the Maharashtra Municipal Corporations and the Maharashtra 
Municipal Councils, Nagar Panchayats and Industrial Townships (Amendment) Ordinance, 2018 
[Section 10. Power to remove difficulty] 

Mumbai Municipal Corporation, the Maharashtra Municipal Corporations and the Maharashtra 
Municipal Councils, Nagar Panchayats and Industrial Townships (Amendment) Ordinance, 2018 
[Section 2. Amendment of Section 5-B of III of 1888] 

Mumbai Municipal Corporation, the Maharashtra Municipal Corporations and the Maharashtra 
Municipal Councils, Nagar Panchayats and Industrial Townships (Amendment) Ordinance, 2018 
[Section 3. Amendment of Section 37 of III of 1888] 

Mumbai Municipal Corporation, the Maharashtra Municipal Corporations and the Maharashtra 
Municipal Councils, Nagar Panchayats and Industrial Townships (Amendment) Ordinance, 2018 
[Section 4. Amendment of Section 5-B of LIX of 1949] 

Mumbai Municipal Corporation, the Maharashtra Municipal Corporations and the Maharashtra 
Municipal Councils, Nagar Panchayats and Industrial Townships (Amendment) Ordinance, 2018 
[Section 5. Amendment of Section 19 of LIX of 1949] 

Mumbai Municipal Corporation, the Maharashtra Municipal Corporations and the Maharashtra 
Municipal Councils, Nagar Panchayats and Industrial Townships (Amendment) Ordinance, 2018 
[Section 6. Amendment of Section 9-A of Mah. XL of 1965] 

Mumbai Municipal Corporation, the Maharashtra Municipal Corporations and the Maharashtra 
Municipal Councils, Nagar Panchayats and Industrial Townships (Amendment) Ordinance, 2018 
[Section 7. Amendment of Section 51-1B of Mah. XL of 1965] 

Mumbai Municipal Corporation, the Maharashtra Municipal Corporations and the Maharashtra 
Municipal Councils, Nagar Panchayats and Industrial Townships (Amendment) Ordinance, 2018 
[Section 8. Saving as to certain elections] 

Mumbai Municipal Corporation, the Maharashtra Municipal Corporations and the Maharashtra 
Municipal Councils, Nagar Panchayats and Industrial Townships (Amendment) Ordinance, 2018 
[Section 9. Saving as to certain disqualification] 

Mumbai Municipal Corporation, the Maharashtra Municipal Corporations and the Maharashtra 
Municipal Councils, Nagar Panchayats and Industrial Townships (Amendment) Ordinance, 2018 
[SOR] 

  
State Rules 

“Assistant Legal Advisor” Recruitment Rules, 2025 
Himachal Pradesh Goods and Services Tax (Second Amendment) Rules, 2025 
Jammu and Kashmir Unified Building Bye-Laws, 2021 (1) 
Jammu and Kashmir Unified Building Bye-Laws, 2021 (2) 
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Jammu and Kashmir Unified Building Bye-Laws, 2021 (3) 
Jammu and Kashmir Unified Building Bye-Laws, 2021 (4) 
Jammu and Kashmir Unified Building Bye-Laws, 2021 (5) 
Jammu and Kashmir Unified Building Bye-Laws, 2021 (6) 
Jammu and Kashmir Unified Building Bye-Laws, 2021 (7) 
Jammu and Kashmir Unified Building Bye-Laws, 2021 (8) 
Jammu and Kashmir Unified Building Bye-Laws, 2021 (9) 
Jammu and Kashmir Unified Building Bye-Laws, 2021 (10) 
Jammu and Kashmir Unified Building Bye-Laws, 2021 (11) 
Jammu and Kashmir Unified Building Bye-Laws, 2021 
Jammu and Kashmir Unified Building Bye-Laws, 2021 (12) 
Jammu and Kashmir Unified Building Bye-Laws, 2021 (13) 
Jammu and Kashmir Unified Building Bye-Laws, 2021 (14) 
Jammu and Kashmir Unified Building Bye-Laws, 2021 (15) 
Jammu and Kashmir Unified Building Bye-Laws, 2021 (16) 
Jammu and Kashmir Unified Building Bye-Laws, 2021 (17) 
Jammu and Kashmir Unified Building Bye-Laws, 2021 (18) 
Jammu and Kashmir Unified Building Bye-Laws, 2021 (19) 
Jammu and Kashmir Unified Building Bye-Laws, 2021 (20) 
Jammu and Kashmir Unified Building Bye-Laws, 2021 (21) 
Jammu and Kashmir Unified Building Bye-Laws, 2021 (22) 
Jammu and Kashmir Unified Building Bye-Laws, 2021 (23) 
Jammu and Kashmir Unified Building Bye-Laws, 2021 (24) 
Jammu and Kashmir Unified Building Bye-Laws, 2021 (25) 
Jammu and Kashmir Unified Building Bye-Laws, 2021 (26) 
Jammu and Kashmir Unified Building Bye-Laws, 2021 (27) 
Maharashtra Electricity Regulatory Commission (Specific Conditions of Distribution Licence 

applicable to M/s. Gigaplex Estate Pvt. Ltd. for IT and ITES SEZ at Airoli Knowledge Park, TTC 
Industrial Area, Airoli, Dist. Thane) (Second Amendment) Regulations, 2018 

Maharashtra Electricity Regulatory Commission (Specific Conditions of Distribution Licence 
applicable to M/s. KRC Infrastructure and Projects Pvt. Ltd. for IT and ITES SEZ at Village 
Kharadi, Taluka Haveli, District Pune) Regulations, 2018 

Maharashtra Cinemas (Regulation) (First Amendment) Rules, 2018 
Maharashtra Land Revenue (Disposal of Government Lands) (Second Amendment) Rules, 2018 
Maharashtra State retired High Court Judges (facilities for Medical Treatment) (∗∗Amendment-

Second) Rules, 2018 
Maharashtra Civil Services [Fixation of seniority of the candidates recruited directly by selection for 

the posts of Group “A” and Group “B” (Gazetted) through State Civil Service Examination 
conducted by the Maharashtra Public Service Commission and undergoing Combined 
Probationary Training Programme] Ammendment Rules, 2018 
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State Notifications 
Delhi [Noti. No. F.N.15(28)/LAB/2024/3705-3708] 
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